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 NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
        6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 11.07.2025 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to Join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  IA No. 635/2025 

(For Intervention) 

in 

Comp App (AT) (CH) 

(Ins) No. 83/2025  

For Stay  
IA No. 240/2025 

Sri Brindhavan Brick 

Works  

Vs  

Ashish Vyas, RP of Maan 

Sarovar Properties 

Development Pvt Ltd  
WITH 

 

Ms. R Moneshaa Mr. F Raymond 

Albyness  

2.  Comp App (AT) (CH) 

(Ins) No. 141/2025  

For Stay  

IA No. 382/2025 

Sri Brindhavan Brick 

Works  

Vs  

Aashish Vyas, RP of 

Maan Sarovar Properties 

Development Pvt Ltd & 3 

Ors. 

 

Ms. R Moneshaa Mr. F Raymond 

Albyness  

3.  Comp App (AT) (CH) 

(Ins) No. 220/2025  

For Condone Delay  

IA No. 619/2025 

Anil Kumar Ojha 

Promoter and Managing 

Director (Suspended) of 

SLO Industries Ltd.  

Vs  

CS C 

Ramasubramaniam 

 

Mr. Rahul M 

Shankhar 
 

4.  IA No. 786/2025 

For Condone Delay 
in 

Comp App (AT) (CH) 

(Ins) No. 280/2025 

 

Govindaraja Mudaliar 

Sons Pvt. Ltd.  
Vs  

Invreco Pvt. Ltd. 

Mr. Sanjay Kumar 

Ruia, CA 
 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
5.  Comp App (AT) (CH) 

(Ins) No. 173/2023  

To dispense with  

IA No. 557/2023  

For Stay  

IA No. 556/2023  

To Vacate Stay  

IA No. 493/2025 

Sunbeam Structurals 

Pvt. Ltd.  

Vs  

Sachin Srinivas 

Bhattad, RP of G K 

Industrial Park Pvt. 

Ltd. & 3 Ors.  

WITH 

 

Mr. Jayanth 

Viswanathan, PCS 

Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3  

Mr. Anirudh Krishnan 

R4 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App (AT) (CH) 

(Ins) No. 174/2023  

For Stay  

IA No. 558/2023  

For Exemption  
IA No. 559/2023 

KG Muralidharan  

Vs  

Sachin Shrinivas 

Bhattad, RP of G K 

Industrial Park Pvt Ltd 
& 3 Ors.  

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3  

Mr. Anirudh Krishnan 
R4 

7.  Comp App (AT) (CH) 
(Ins) No. 175/2023  

For Stay  

IA No.567/2023  

For Exemption  

IA No.566/2023  

For Additional docs  

IA No. 565/2023 

Sachin Srinivas 
Bhattad, Erstwhile RP, 

G K Industrial Park Pvt 

Ltd  

Vs  

Edelweiss Asset 

Reconstruction 

Company Ltd & 2 Ors. 

WITH 

Mr. Raj Kumar 
Jhabakh 

Mr. Bhagavath 
Krishnan- R1  

Ms. Elamathi- R2  

Mr. Anirudh Krishnan 

R3 

8.  Comp App (AT) (CH) 

(Ins) No. 211/2023  

For Exemption  

IA No. 701/2023 

Premier Chennai 

Properties Limited  

Vs  

Sachin Shrinivas 

Bhattad & Anr.  

WITH 

Mr. Anirudh Krishnan Mr. P Raj Kumar 

Jhabakh- R1 

9.  Comp App (AT) (CH) 

(Ins) No. 263/2023  

For Exemption  

IA No. 824/2023 

Premier Chennai 

Properties Limited  

Vs  

Sachin Srinivas 
Bhattad, RP & 2 Ors 

 

Mr. Anirudh Krishnan Mr. P Raj Kumar 

Jhabakh- R1  

Mr. Bhagavath 

Krishnan- R3 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
10.  Comp App (AT) (CH) 

(Ins) No. 98/2023  

For Stay  

IA No. 341/2023  

For Exemption  

IA No. 340/2023 

 

SNJ Distillers Pvt Ltd 

& Anr  

Vs  

The Punjab National 

Bank & 2 Ors.  

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. ML Ganesh R1  

Mr. R Vidhya Shankar 

R3 

11.  Comp App (AT) (CH) 

(Ins) No. 109/2022  

For Stay  

IA No. 252/2022  

For Direction  

IA No. 784 & 
1031/2022 

Sheena Adarsh,  

Ex Director of 

Corporate Debtor, 

Apollo Distilleries & 

Breweries Pvt Ltd  

Vs  
Punjab National Bank 

& 2 Ors.  

WITH 

Mr. Rohan 

Rajasekaran 

Mr. Varun Srinivasan - 

R1  

Mr. VV Sivakumar R2  

Mr. R Vidhya Shankar 

R3 

12.  Comp App (AT) (CH) 

(Ins) No. 09/2022  

For Exemption  

IA No. 18/2022  

For Stay  

IA No. 19/2022 

 

S. Rajendran 

Vs  

South India Hotels Pvt. 

Ltd. & 8 Ors.  

 

WITH 

Ms. M. Savitha Devi Mr. Rohan 

Rajasekaran R1  

Mr. Karuppaiah 

Meyyappan- R2  

Mr. NV Prakash-R9 

13.  Comp App (AT) (CH) 

(Ins) No. 01/2022  

For Exemption  

IA No. 02/2022 

SNJ Distillers Pvt Ltd 

& Anr  

Vs  

S. Rajendran & 11 Ors 

Mr. Avinash Krishnan 

Ravi 

Ms. M Savitha Devi R1  

Mr. Rohan 

Rajasekaran R2  

Mr. Karuppaiah 

Meyyappan- R3  

Mr. ML Ganesh-R10 

Mr. NV Prakash-R11 
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14.  Comp App (AT) (CH) 

(Ins) No. 217/2022 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs  

Spisys Limited 

 

Mr. Varun Srinivasan  

15.  Comp App (AT) (CH) 

(Ins) No. 351/2023 

Harkirat Singh Bedi & 

Anr.  

Vs  
Velayudham Jayavel 

Liquidator of IDEB 

Projects Pvt Ltd& 2 Ors 

 

Mr. S Ajesh Kumar Ms. Poornima Hatti R1 

16.  Comp App (AT) (CH) 

(Ins) No. 139/2024  

For Direction  

IA No. 375/2024 

JDA Consultancy 

Services Pvt Ltd 

Vs  

Rajashree Santhanam 

Liquidator-Anandaram 

Developers Pvt Ltd 

WITH 

 

Ms. Shubharanjani 

Ananth  

Mr. B Dhanaraj 

17.  Comp App (AT) (CH) 

(Ins) No. 194/2024  

For Stay  

IA No. 530/2024 

Jayapushpam 

Investments and 

Trading Pvt Ltd  

Vs  

Rajashree Santhanam 

Liquidator - 
Anandaram Developers 

Pvt Ltd 

 

Ms. Shubharanjani 

Ananth  

Mr. B Dhanaraj 

18.  Comp App (AT) (CH) 

(Ins) No. 243/2024 

Dr. Bramha Nand 

Singh, Suspended 

Director of Shivaani 

Alloy Steel Castings 

Ltd  

Vs  

Ramesh Babu Palutla, 

RP of Shivaani Alloy 

Steel Castings Ltd &  

2 Ors 

WITH 

 

Mr. Avinash Krishnan 

Ravi 

Mr. Ramesh Babu 

Patutla- R1/RP  

Mr. B Dhanaraj- R2 

Mr. G Sethu Rama Rao 

R3 

19.  Comp App (AT) (CH) 

(Ins) No. 255/2024  

For Stay  

IA No. 684/2024 

Dr. Bramha Nand 

Singh, Suspended 

Director of Shivaani 

Alloy Steel Castings 
Ltd  

Vs  

Ramesh Babu Palutla, 

RP of Shivaani Alloy 

Steel Castings Ltd &  

2 Ors. 

 

Mr. Avinash Krishnan 

Ravi 

Mr. Ramesh Babu 

Palutla, R1/RP  

Mr. B Dhanaraj- R2 

20.  Comp App (AT) (CH) 

(Ins) No. 339/2024 

Vemuri Ravi Kumar  

Vs  

Bhrigu Infra Pvt Ltd & 

8 Ors. 

 

Dr. Uma Shanker 

Gollapudi 

Mr. Abhishek 

Jenasenan- R2-R5 

21.  Comp App (AT) (CH) 

(Ins) No. 452/2024  

For Stay  

IA No. 1235/2024 

Manjeera Realty LLP 

Vs  

Manjeera 

Constructions Ltd 

Rep by RP, Birendra 

Kumar Agarwal &  
3 Ors  

WITH 

Mr. TK Bhaskar Mr. VVSN Raju- R1 
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22.  Comp App (AT) (CH) 

(Ins) No. 456/2024  

For Stay  

IA No. 1244/2024 

S2Tech.com India  

Pvt Ltd 

Vs  

Birendra Kumar 

Agarwal, RP, Manjeera 
Constructions Ltd & 

Anr 

 

Mr. M Ramu Mr. VVSN Raju- R1  

Mr. Sanjay Kishore- R2 

23.  Comp App (AT) (CH) 

(Ins) No. 66/2025  

For Stay  

IA No. 218/2025  

For Exemption  

IA No. 394/2025 

Raksha Krishna 

Murthy Udupa 

Suspended Director of 

Avishkar Innovative Pvt 

Ltd  

Vs  

Canara Bank & Anr 

 

Mr. Atul Madhavan Mr. ML Ganesh- R1 

24.  Comp App (AT) (CH) 

(Ins) No. 221/2025  

For Exemption  

IA No. 620/2025  

For Stay  

IA No. 621/2025 

Assistant 

Commissioner of 

Commercial Taxes & 

Anr.  

Vs  

Sai Ramesh 

Kanuparthi, RP of 

Gayatri Projects Ltd.  
WITH 

Mr. Sandeep Huilgol  Mr. Varun Srinivasan 

25.  Comp App (AT) (CH) 
(Ins) No. 223/2025  

For Stay  

IA No. 626/2025 

Assistant 
Commissioner of 

Commercial Taxes & 

Anr  

Vs  

Sai Ramesh 

Kanuparthi, RP of 

Gayatri Projects Ltd. 

 

Mr. Sandeep Huilgol  Mr. Varun Srinivasan 

26.  Comp App (AT) (CH) 

(Ins) No. 225/2025  

For Stay  

IA No. 637/2025 

Ashwani Kumar Bhatia 

Suspended Director of 

ARS Energy Pvt Ltd  

Vs  

Canara Bank & Anr. 

Mr. PS Suman Mr. Varun Srinivasan 

For Caveator 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
27.  Comp App (AT) (CH) 

No. 09/2021  
For Stay  

IA No. 27/2021  

For Exemption  

IA No. 28/2021 

 

J. Somashekar  

Vs  
Vels Studios and 

Entertainment Pvt Ltd 

& 5 Ors. 

Mr. Badri Vishal  

Ms. Anisha Gupta 

Mr. B Dhanaraj-R1 

Mr.B Sivaraman-R2, 
R3, R5 

 Ms. N Varsha- R6 

28.  Comp App (AT) (CH) 

No. 33/2021 

For Interim Inunction  

IA No. 720/2025 

Badigeri John 

Davidson & 4 Ors.  

Vs  

Ceylon and India 

General Mission &  

9 Ors 

 

Ms. Sushma Nagaraj Mr. Raghuram 

Cadambi 

Ms. Pearl Mathijia - R1 

& R5 

29.  Comp App (AT) (CH) 

(Ins) No. 33/2021  

For Stay  

IA No. 78/2021  

For Exemption  

IA No. 79/2021  
For Urgent Hearing  

IA No. 80/2021 

Prathikantam 

Gunavardhan Raju  

Vs 

Liquidator of 

Innovative Studios Pvt 

Ltd & Anr  
 

WITH 

Mr. Shahbaaz Husain Mr. B. Dhanaraj-R1 

Mr. R. Sivaraman – R2 
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30.  Comp App (AT) (CH) 

(Ins) No. 36/2021  

For Stay  

IA No. 83/2021  

For Exemption  
IA No. 84/2021  

For Urgent Hearing  

IA No. 85/2021 

 

Prathikantam 

Gunavardhan Raju  

Vs  

Liquidator of 

Innovative Studios Pvt. 
Ltd. & Anr. 

Mr. Shahbaaz Husain Mr. B. Dhanaraj-R1 

Mr. R. Sivaraman – R2 

31.  Comp App (AT) (CH) 

No. 61/2022  

For Stay  

IA No. 690/2022 

Rajeev Satpal 

Lakhanpal & Anr.  

Vs  

Taashee Linux Services 

Pvt Ltd & 3 Ors.  

WITH 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

32.  Comp App (AT) (CH) 

No. 64/2022  

For Stay  

IA No 692 & 693/2022 

Rajeev Satpal 

Lakhanpal & Anr.  

Vs  

Taashee Linux Services 

Pvt Ltd & Anr.  

WITH 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

33.  Comp App (AT) (CH) 

No. 109/2022  

For Stay  

IA No.956/2022 

Rajeev Satpal 

Lakhanpal & Anr.  

Vs  

Taashee Linux Services 

Pvt Ltd & 2 Ors.  
WITH 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

34.  Comp App (AT) (CH) 
No. 73/2023 

Rajeev Satpal 
Lakhanpal  

Vs  

Taashee Linux Services 

Pvt Ltd 

 

Mr. M Sameer Hussain Mr. TVS Kumar  

35.  Comp App (AT) (CH) 

No. 66/2022  

For Stay  

IA No.712/2022  

For Additional docs.  

IA No. 542/2024 

K Vaidyalingam &  

5 Ors 

Vs  

SK Ganesan & 9 Ors.  

 

WITH 

Mr. Hari Shankar Mani  

Mr. Avinash Krishnan 

Ravi 

Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R4 

36.  Comp App (AT) (CH) No 

67/2022  

For Stay  

IA No.713/2022 

K. Vaidyalingam & 4 

Ors  

Vs  

SK Ganesan & 9 Ors.  

WITH 

Mr. Hari Shankar Mani  

Mr. Avinash Krishnan 

Ravi 

Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R3 & R5 

37.  Comp App (AT) (CH) No 

68/2022  

For Stay  

IA No. 714/2022 

K. Vaidyalingam & 5 

Ors  

Vs  

SK Ganesan & 7 Ors.  

WITH 

Mr. Hari Shankar Mani  

Mr. Avinash Krishnan 

Ravi 

Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R4 

38.  Comp App (AT) (CH) No 

69/2022  

For Stay  
IA No. 715/2022 

K. Subramani & 2 Ors 

Vs  

SK Ganesan & 10 Ors.  
 

WITH 

Mr. SM Vivekanandh Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R4 

39.  Comp App (AT) (CH) No 

70/2022  

For Stay  

IA No. 716/2022 

K. Subramani & 2 Ors 

Vs  

S. K. Ganesan & 8 Ors.  

 

WITH 

Mr. SM Vivekanandh Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R3 

40.  Comp App (AT) (CH) No 

71/2022  

For Stay 

IA No. 717/2022 

K. Subramani & 2 Ors 

Vs  

S. K. Ganesan & 11 

Ors.  

WITH 

Mr. SM Vivekanandh Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1-R3 R5 
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41.  Comp App (AT) (CH) 

No. 72/2022  

For Stay  

IA No. 718/2022  

For Additional docs.  
IA No. 1196/2024 

 

K.Subramani & 2 Ors. 

Vs  

SK Ganesan & 12 Ors.  

 

 
WITH 

Mr. SM Vivekanandh Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R4 

42.  Comp App (AT) (CH) No 
73/2022  

For Stay  

IA No. 719/2022 

K. Vaidyalingam & 5 
Ors  

Vs  

SK Ganesan & 5 Ors.  

WITH 

Mr. Hari Shankar Mani  
Mr. Avinash Krishnan 

Ravi 

Dr. KS Ravichandran 
Ms. S Manjula Devi 

R1- R3 

43.  Comp App (AT) (CH) 

No. 74/2022  

For Stay  

IA No. 720/2022 

C Gopal  

Vs  

SK Ganesan & 13 Ors.  

 

WITH 

Mr. Anant Merathia Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R3 & R5 

44.  Comp App (AT) (CH) No 

75/2022  

For Stay  

IA No. 721/2022 

 

C Gopal & Anr  

Vs  

SK Ganesan & 13 Ors.  

 

WITH 

Mr. Anant Merathia Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1- R4 

45.  Comp App (AT) (CH) 

No. 78/2022  

For Stay  

IA No.726/2022  

Leave to file  

IA No.727/2022  
For Additional docs.  

IA No. 1197/2024 

 

S. Arun  

Vs  

SK Ganesan & 4 Ors  

 

 

 
 

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 

Ms. S Manjula Devi R1 

46.  Comp App (AT) (CH) No 

80/2022  

For Stay  

IA No. 730/2022 

K. Subramani  

Vs  

SK Ganesan & 3 Ors.  

WITH 

Mr. SM Vivekanandh Dr KS Ravichandran 

Ms. S Manjula Devi R1 

47.  Contempt Case (AT) 

(CH) No. 2/2023  

In  

Comp App (AT) (CH) 

No. 80/2022 

 

SK Ganesan  

Vs  

K Subramani & 3 Ors.  

 

WITH 

Dr. KS Ravichandran Mr. SM Vivekanandh 

R1  

Mr. Jerin Asher Sojan 

R3  

Mr. Vikram P Jain R 

48.  Contempt Case (AT) 

(CH) No. 3/2023  

in  

Comp App (AT) (CH) 

No. 78/2022 

 

SK Ganesan  

Vs  

S Arun & 4 Ors 

Dr. KS Ravichandran Mr. SM Vivekanandh 

R1  

Mr. Jerin Asher Sojan 

R3  

Mr. Vikram P Jain R5 

49.  Comp App (AT) (CH) 

(Ins) No. 395/2022  

For Stay  

IA No. 943/2022  

To Adv. Hg.  
IA No. 1100/2022 

Naveen Kumar 

Moparthy, Member of 

the Suspended Board 

Fastlane Information 

Technologies Pvt Ltd  
Vs  

Ingram Micro India 

Pvt. Ltd. & Anr. 

 

Mr. Y Suryanarayana Mr. R Imayavaramban 

R1  

Ms. MS Mano Ranjani 

R2 

50.  Comp App (AT) (CH) 

(Ins) No. 439/2022  

For Exemption  

IA No. 1113/2022  

For Stay  

IA No. 1114/2022 

Indian Renewable 

Energy Development 

Agency Limited  

Vs  

Kondisetty Kumar 

Dushyantha & 7 Ors  

WITH 

 

Mr. Vinod Kumar Mr. Anant Merathia R1  

Mr. IS. Uppin- R2  

Ms. Anusha Peri-R3, 

R4  

Mr.V Mahesh- R5  

Mr.B Chandrasekaran 

- R6  

Mr. T Shrinikethan R8 
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51.  Comp App (AT) (CH) 

(Ins) No. 119/2023  

For Stay  

IA No. 408/2023 

IFCI Limited  

Vs  

Kondasetty Kumar 

Dushyantha & 8 Ors. 

Mr. AVL Ram Prasad 

Varma 

Mr. Anant Merathia R1  

Mr. IS. Uppin- R4  

Mr. AS Vishwajith R3, 

R5  

Mr. T Shrinikethan R6, 
R7 

 

52.  Comp App (AT) (CH) 
(Ins) No. 434/2023  

For Stay  

IA No. 1336/2023  

For Urgent Hearing  

IA No. 68/2024 

Rajendra Gears, Rep 
by its Managing 

Partner Rajendra 

Singh  

Vs  

Anish Agarwal, IRP, 

SAIL-SCL Kerala Ltd. 

 

Mr. Aadil Singh 
Boparai 

Mr. Siddhanth Makkar 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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